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Shri D. C. Sharma: May I know if 
the functions of this PanchaY'at which 
is going to be invested with legislative 
powers have been defined and if so, 
In what directions they will be per-
mitted to enact legislation? 

Shrimati Laksbmi Menon: The 
Panchayat is given executive and 
legislative powers. I think the hon. 
Member knows what they mean. 

Shrl D. C. Sharma: May I know if 
the legislative powers of this 
Panchayat will be similar to those 
enjoyed by Panchayats or by muni-
cipalities in our country. or they will 
be difl'ereat'! 
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The Prime Miaister aDd MlDister 01 
External Mairs (SJarl Jawabarlal 
Nehru): The position of Dadra and 
Nagar Haveli is rather special; pecu-
liar. It is not we who are giving them 
powets. They have taken powers 
unto themselves by their successful 
seizure of power there from the Por-
tugese. So, strictly speaking, they 
are competent to exercise ~ 
powers. Of course, practically speak-
ing, there may be difftcu1ties because 
of their smallness and all that. In 
various matters we have helped them 
by giving an officer. 'nley have done 
fairly well thus far. We hope they 
will do better. I might add, questions 
have been asked in this House as to 
why We should not put them into the 
Indian UniOn completely, bring them 
in. There is nO legal difficulty. I 
have no doubt they will come into 
the Indian Union. We thought that 
it would perhaps be better for them 
to be stabilised as they are for a 
'ittle while and then take that step. 
The change-over, naturally, ultimately 
would have to be done. But, for the 
present, it will come in the way of 
their development, we thought, in 
various ways and it may be that in-
stead of concentrating on this settl-
ing down in this way, all kinds of 
new problems might possibly arise. 
But, this is a matter under eansider-
ation. Some time or otiher they will 
be taken in. Meanwhile, it is doin, 
well. 

Sbrl Hem Baraa: The hon. Prime 
Minister referred to development. May 
I know whether it is not a fact that 
the people of Dadra and Nagar Havell 
are keen on the pace of development 
to be quickened and keen also 
on the laws and pattern of the Indian 
administrat'on to be applJed to these 
areas and at the same time, in orde,r 
to effect this, whether they are not 
keen again on the integration Of these 
areas with the Indian Union and have 
,hey not expTel!led ..... 

"", 
, Mr. Speaker: How many have they 
• not's? I am not going to allow. 

BanIa: ....... astonishment 
t not being integrated SQ. far even 

the Hague court judgmep.t? 

\ Sbrl Jawswlal Nehru: By the- 'time 
the end is reached, I have fOLleD 
what he said in the beginnin,. / . . .. .,/ . 
....-r. Speaker: Are they not anxiolD 
to get integrated -as early as possible? 

Sbri Hem Bana: About develop-
ment. 

Sbrl Jawabarlal Nehru: The simPle 
answer is that this Panehayat some 
time back passed a resolution askin, 
for integration. Of course, they would 
!ike integration. As I have said, I 
have no doubt, that this will take 
place. This will be before the new 
changes have taken place. 

Sbrl Hem Baraa: About develop-
ment. 

Mr. Speaker: They are anxious 
about everything. 

Dr. Bam Subhal' SlDl'b: The hon. 
Prime Minister said that this Pancha-
yat passed a resolution about intel-
ration and it was not accepted at that: 
time. May I know whether the Gov-
ernment of India will accept the deci-
sion of the legislature which is goinl 
to be created there in future if they 
pass any resolution? 

Sbrl 'awabarlal Nehru: About 
what? 

Dr. Bam Saw... Slqb: About in-
tegration: whether the decision of the 
legislative body which is going to be 
created there will be acceptable to 
us in future? 

Sbri Jawabul .. Nehru: I do not 
know what the hon. Member means 
by, acceptable to us. N. I said, in 
theory, they are not fwlctioning even 
under this great Parliament. 
practice, of eoune, they have to tunc 
tion under all these limitations, and 
they took the advice of the Adminl.s-
trator who himlelf is a senior Ad 
ministrative Oftlcer lent by us 
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them. That is, the contacts are close. 
I do not know what decision they 
will take. At the most, if a decision 
is made which appears to us to be 
harmful, we can draw their attention. 
There is no confUct in these matters. 

Shri Tyagl: What the House is 
anxious to know is, 11 ner the resolu-
tion of the Panchayat to get integ-
rated what was the hitch in integra-
ting them. Are the Ministry sittin.g 
idle, allowing the situation to evolve 
itself into their becoming indepen-
dent of the foreign State and then 
offer to be integrated or they are 
taking any initiative in the matter? 

Mr. Speaker: 1 t.hought it wall 
answered. 

Shri Jawaharlal Nehru: It is not 
a question of initiative. When it 
appears that it is an appropriate time 
to incorporate them, there will be no 
particular difficulty. But, certain 
processes are at work there, certain 
development schemes and certain 
other things, which are satisfactorily 
working now. If it is incorporated, 
questions may arise, let us say lin-
guistic questions, political questionll 
which have nothing to do wltlh deve-
lopment and the whole process will 
become argument and other issues. 
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Shri Radha Raman: Partly my ques-
tion is covered by Shri Bibhuti 
Mishra's question. I want to know 
whether any part of the Consolidated 
Fund of India will be spent Qn the 
development of Dadra and Nagar 
Haveli and with regard to taxes, what 
will be the pattern of tax structure. 

Mr. Spealter: I am afraid, hon. 
Members are not hearing what is 
happening. The hon. Prime Minister 
said that Rs. 22 lakhs have been set 
apart and something more will be 
given. What more is necessary? 

Shri Jawaharlal Nehru: I did not 
say that. It is a question of help. I 
cannot answer the question what is the 
pattern of theif' tax structure. These 
are small village communities. And 
normal taxes which probably are put 
in such communities function. There 
is no novel tax that I know of. They 
have been, since they became liberat .. 
ed from the Portuguese rule, set-
ting aside money apart from spend-
ing it On schools and other develop-
ment schemes. They have actually 
got reserve funds. I do not quite 
remember how murh it is: round-
about Rs. 20 la~hs or more. No 
doubt, this money will be spent on 
now on development schemes. If 
they want any more, nO doubt we 
shall help them. 

Shri SiDhasan SiD,h: The Prime 
Minister has just now said that it 
might lead to linguistic and political 
difficulties it the integration is pro-
ceeded with now. May I know whe-
ther they speak languages different 
from those of the surrounding villages 
of India, or the same lanlUages? If 
they speak the same language, what 
linguistic dlfBculty will be there? And 
what political difllcuUy will be there 
because of this Integration? May I 
know whether there is any possibility 
of their Integration before the comln, 
,aneral election, 80 that they may be 
able to take part in the elections? 

Sbrl Jawabarlal Helin: Moat of 
these people are Adlvasls. And in the 
eaSe of Adlvasis, all klnds of claims 
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.are made as to what their language is. 
It is not such a simple issue. There 
is a possibility, therefore, that we may 
.Jet into a linguistic argument, if we 
integrate them immediately. 

Development of BUly Be,IODS of 
Uttar Pradesh 

+ r Shri Ram Krisban Gupta: 
·316. ~ Shri Bhakt Darshan: 
L Shrl D. C. Sprma: 

Will the Minister ot PlaDDiDr be 
pleased to refer to the reply given to 
Starred Question No. 331 on the 22nd 
November, 1960 and state the pro-
~ress since made in implementing the 
proposal accepted regarding the ap-
pointment Of a Consultative Com-
mittee for the development of hilly 
regions of Uttar Pradesh? 

The Deputy Minister of PlanDlnr 
(Shrl S. N. Mishra): It is understood 
that the Government of Uttar Pradesh 
have constituted a committee ot Mem-
bers of Parliament and Members of 
tbe Legislative Assembly at the 
Divisional level to assist in the pre-
paration and implementation of the 
Third Plan for the hill areas of the 
State. 

Shrl Ram Krlahan Gupta: May I 
know if the functions ot this com-
mittee will be the same as those ot 
the committee appointed tor the hilly 
areas of Punjab? 

Shri S. N. Mlshra: Yes, Sir, Pro-
bably, the purpose is the same. It is 
for the formulation and implementa-
tion of the Plan. 

Shrl BallI KrIshan Gupta: May I 
know whether Government have re-
ceived any proposal tor apointment 
of such eommittees during the Third 
Plan for other under-developed and 
backward areas.in the country! 

Slut 8. N. MIIIbra: At the moment, 
we have information about tbeIe two 
States-Punjab and Uttar Pradesh. 

Slut Bam KrIsIIaa Oapta: My point 
is that there are UDder-developed and 

backward areas in Punjab also. I 
wanted to know whether such a com-
mittee will be tormed for such areas 
also. 

Shrl S. N. Mlshra: It is only for 
hilly areas. 

Shri Ram Krlshan Gupta: There are 
other backward areas which are not 
hilly. 

Mr. Speaker: They are only tor 
hill areas. 
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Ibrt I. M. Banerjee: May I know 
whether some amount is beiDl allotted 
or bas been allotted by the Centre tor 
the development of the hilly re,ioaa 
of U.P., and it 10, what" the amount? 

8IIIt S. N. MIIbra:We have called 
for iDfonnation relardin, the alloca-
tion to be made for the hilly are ... 




